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Financial assistance by I1DB.J. and Installation of spindles and looms by

ILF.CI te multinaticnalg big pusiness
houses ang M.R.T.P. Companieg

3182. SHRI R, P. DAS: Wil]l the
Minister of FINANCE be pleased to
state: :

(a) whether it is a fact that Gov-
ernment are going to allow financial
assistance from the IDBI and IFCI,
on liberalised terms to multinationals,
big business houseg and MRTP com-
panies;

(b) if so, the details of the said
scheme; and

{c) the names of the firms that are
going to be benefited under this
scheme, with details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY): (a)
There is no scheme under considera-
tion of the Government to allow
financial assistance from the Indus-

trial Development Bank of India and.

the Industrial Finance Corporation of
India on liberalised terms to multi-

nationals, big bunsiness houses and
MRTP companies.

(b) and (¢). Do not arise,
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Licencees in West Bengal

3183. SHRI CHITTA BASU: Will
the Minister of COMMERCE be pleas-
ed to state:

(a) whether it is a fact that of
about 18,19,500 spindles and 1,260
looms licensed to 43 textile mills In
West Bengal during 1971 to March
1981. only 46,655 spind'eg ang. 100
looms have been installed by the
licensees;

(b) if so, whether Government have
taken any appropriate action against
the licensees; and

(¢) if not, the reasons therefor?
THE DEPUTY MINISTER IN THE

MINISTRY OF COMMERCE (SHRI
P. A, SANGMA): (a) No, Sir.

(b) ang (c). Does not arise.

Black money
3184. SHRI CHITTA BASU: N
SHRI RAMAKRISHNA
MOERE:

SHRI K. MALLANNA:

Will the Minister of FINANCE be
pleased to state:

(a) whether Gdvernment aré aware,
that Black money is not merely a
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